
THE AUHATI H IGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No. Hc. vtl-ttt I 2OL2 I 3O9 I A

Shri Utpal Rajkhowa,
Registrar (Vigilance),

Gauhati High Coud,
Guwahati.

From

To,

Sub:-

Ref:-

Sir,

Shri Raktim Duarah,
District & Sessions Judge,
Nagaon.

Station leave permission.

Your letter No. DJN/146 Dated 08.01.2024.

,x.
Dated Guwahati, ,n" ! !- January, 2024.

I

REG IST

with reference to the above, I am directed to inform you that you have been
granted station leave permission, with the official vehicle, at own cost, from the
evening of 12,01.2024 till the morning of 1-7.oL.2o24, as prayed for. Further, the Addl.
District & sessions Judge, No. 1. Nagaon, and in her absence, the next senior most ludicial
officer available at the station will remain in charge of your Court and office during your
absence.

Yours faithfully,

sLl-
REGI (VIGI NCE)

Memo No. Hc. vll-11u2otzlsrolA, dated jL L. O 1 . LOI
Copy to:

{ The Project Manager, Gauhati High Court.

4- RAR (VIGILA NCE)

qf"


